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Central Government schemes is plac
ed on the Table ot the House. [See 
Appendix III, aimexure No. 10.]

Shri S. N. Das: May I kno v.  Sir, 
whether in giving effect to this scheme 
any difficulties have been experienced 
which require some measures  to be 
:tftken by Parliament for expediting 
ihe scheme?

Sardar Swaraa Singli* No, Sir

^ SR5T T
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Sardar Swaran Singh: I nave placed 
the entire statement on the Table of 
the House and  if  the hon. Member 
looks at «the relevant entry, he will 
£et the reply.

Shri Nanadas: May  I  know, Sir, 
on what principles the  grants  are 
given to various States and vanoi.s 
industries?

Sardar Swaran Sinî* According to 
the requirements of the various States 
and industries.

Shri T. S, A, Chettiar: The scheme 
is partly by way of subsidy  rtnd
partly by way of loan. May I  know 
whether the interest of 4̂ per cent 
that is being charged on  the  loan 
xmount has been felt to be too much?

Sardar Swaran Singh: I do not know
if there is any such feeling, but this 
is the maximum concession that could 
Ic granted.

Sardar Hukam Singh: May I know 
whether voluntary effort In the field 
of industrial housing has yielded s*itis- 
f&ctory results? MiHowners and other 
industrialists were asked to put up 
houses by themselves. May  I  know 
whether there has been a considerable 
number of houses put up that way?

Sardar Swaran  If the ques
tion is regarding housing outside the 
scheme.  I do not have  irtformation. 
But in the statement  that  I  have 
jiven, an indication has been given

with regard to the schemes that have 
been undertaken by  the  employers 
themseives. And from these figures 
xt appears that the response has been 
quite encouraging.

Stari Pannoose rose—

Mr. Speaker: I am going  to  ihe 
next question.

Report of Mr. Martinuzzi

*̂>04. Shri S. N. Mishra:  Will  the
Minister of Commerce and Industry be 
pleased to refer to the reply given  to 
starred  question No. 50 asked on the 
4th August. 1953 and state:

fa)  whether  the  report  of  Mr. 
Martinuzzi. a representative of Messrs 
MACY Departmental  Stores, on  the 
Cottage Industries products and handi
crafts goods in India, has been receiv
ed by Government; and

(b)  if so. what are his main recom
mendations?

The  Minister of  Commeree and 
ladustiT ̂Sliri T, T. Krishnamachwi):
(a) No. Sir. It was not expected that 
Mr. Martinuzzi should submit a re
port.

(b) Does n«t arise.

Shri S. N. Mishra: May 1 know, Sir, 
how many foreign experts have been 
examining our cottage industries and 
handicrafts?

Shri T. T. Krisiinamacliari: I can
not understand the basis of this ques
tion. The question  related  to  one 
Mr.  Martinuzzi.  He  came here in 
conmection wil̂i a survey  of  our 
cottage industries so that we could 
have an agreement with his firm for 
marketing our products. But I can
not say how many foreign  experts 
have been surveying our cottage in“ 
dustries in this connection.

Shri S. N. Mishra: What I want to 
know is, how many  foreign experts 
have been examining our cottage in
dustries and handicrafts at the iavi- 
Itation of the Gov̂ nment.  Govern- 
ment ought to be able to say that.
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Shri T. T. KriaijiiaMîctuiri: Again, 
Sir. I am at a loss to  understand 
the exact import  of the  question. 
This particular gentleman came  in 
regard to a possible business agrê 
ment. If the hon. Member is refer
ring to the For4 Fouadation, it is a 
different matter altogether. But bar
ring these. I cannot think of any
body else.

Sbrimali Rena ChakraTartty: Is it
a fact that  the  reason  why  the 
American dealers cannot take cottage 
industry goods from here is because 
We do not have a regular supply of 
them?

Skri T. T.  KriskBamachari:  That
is one of the factors, Sir.

Skri S. N. Misdira:  May  I  know
whether these experts, Mr. Martinuzzi 
and  others, have been here at  the 
request of the Cottage Industry and 
Handicrafts Boards?

Skri T. T.  Krisluuiiiackailb  Mr.
Martinuzzi is not an expert. He  is 
merdy tbe Manager of a big  De
partmental Stores in U. S. A. He had 
come here at our request so that we 
can discuss with him the  possibili
ties of business.

If I may amplify my answer, Sir, 
I would like to say that after hav
ing surveyed the position here, he se- 
lecied certain samples and felt that 
those samples should be tested in the 
Paris market. "Hie samples were sent 
to Paris and an exhibition was ar
ranged. I may infoorm the hon. Mem
bers  that exhibition has been
successful. He has asked for yet fur
ther samples to be sent to America. 
We do expm soraetiiing to come out 
of all these negotiations because Paris 
sepms to have af̂roved  of  these 
samples. If they get a favourable re
ception in America, then  we  will 
have to discuss with him  how  to 
maik̂ tke praductsl whether  any 
exerts  î uld he  broû  out and 
how much fnoncy we have to spend 
and so on.

Indian F t̂ilizeb  Mission

Shri S. N. Miskra:  Will  the
Minister of Piodoctloii be pleased  tcr
state:

(a) whether the report of the Indian* 
Fertilizer Mission on the manufacture 
of Urea and Anmionium  Nitrate  in. 
various countries has been considered
by Government;

(b) if so, the steps proposed to  be
taken; and

(c) whether  the recommendation.s 
regarding marketing  abroad are pro
posed to be implemented?

The  Minister of Prodactioii  (Skri 
K. C. Keddy): (a) and  Cb).  As  I 
said in reply  to  starred  questions 
No. 31 by Shri K C. Sodia on  the 
16th  November 1953,  the  Mission’s 
report has been considered* by Gov
ernment, and in accordance with the 
Mission’s  recommendations,  tenders 
for the manufacture of  Urea  and 
Ammonium Nitrate have been invit
ed.

(c)  No  recommendations  have 
been made by the Mission with re
gard to the marketing of fertilizers 
abroad.

Skri S. N. Mlskta: May  I  know 
what additional investment would be 
required for  the  manufacture  of 
these products?

Skri K. C. Reddy: It is very diffi
cult to give a correct estimate. Even 
the Mission itself did not feel call
ed upon  to give firm estimate as 
regards this matter. The actual cost 
that will ĥve to be incurred will have 
to be determined after the  tend̂s 
that me have called for for alter- 
xuitive schemes have  been received. 
It is only then that we wiU be in a 
IJjositiion to say |yfaat capitcil 
be required for financing these pro
jects.

Skri S. N. Bffishfa:  May  I  know
whether because of tiie manufacture 
of these products, there would he a 
lowaring of the price of the iertUis- 
ers?




